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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

Rejoinder by Applicant

In

ORIGINAL APPLICATION NO. 1322 OF 2024
IN THE MATTER OF

Rajneesh Karnwal APPLICANT IN PERSON

Versus

Union of India and ors. RESPONDENTS

Rejoinder by Applicant

MOST RESPECTFULY SHOWETH;

I, Rajneesh Karnwal, aged about 39 years, resident of Hastinapur, Uttar Pradesh, do hereby solemnly

affirm and declare as under:

1. That the Applicant filed an application under the Right to Information Act, 2005 before the
Irrigation Department seeking information regarding the authority competent to grant
permission for mining activities within the notified Sanctuary Area. In response, the Irrigation
Department, Meerut, informed the Applicant that the permission for mining in the Sanctuary
Area had been granted by the District Magistrate, Meerut. A true copy of the RTI

application along with the reply furnished by the Irrigation Department is annexed herewu

and marked as ANNEXURE-1. St o
i

Rajneesh Karnwal
Applicant InPerson
Date: 15.07.2026
Place: Hastinapur
VERIFICATION

Verified on this 15% day of July 2026 that the contents of the above application are true and correct to

my knowledge and belief and nothing material has been concealed therefrom. ‘VJA/

Date: 15.07.2026 O//\,/

ajneesh Karnwal

Place: Hastinapur

Applicant InPerson
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEW DELHI

Rejoinder by Applicant

In

ORIGINAL APPLICATION NO. 1322 OF 2024

IN THE MATTER OF

Rajneesh Karnwal APPLICANT IN PERSON

Versus

Union of India and ors. RESPONDENTS

AFFIDAVIT

I. Rajneesh Karnwal, R/o Hastinapur, Uttar Pradesh do hereby solemnly affirm and declare as

under:

I. That I am the Applicant/Applicant In Person in above mentioned application and [ am
fully conversant with the facts and circumstances of the case and therefore competent
to swear this affidavit.

a

That the statements made in above paragraphs of this affidavit is true to my knowledge
and belief.

That the contents of the Application are true and correct and nothing material has been

concealed therefrom. 9_)‘/56&/

Applicant In Person

(5]

VERIFICATION

Verified on this 15" day of July 2026 that the contents of the present Application are true and
correct to my knowledge and belief and nothing material is concealed thereﬂ'u

A

Applicant In Person/Deponent






